
HIGH COURT OF UTTARAKHAND

NAINITAL

NOTIFICAnON

No. \:;: IUHC/Admln A/20J I Dated: March 10,2011
S;·i Ambika Pant, Judicial Magistrate, Hardwar is transferred & posted as

Asstt. Director, Uttarakhand Judicial & Legal Academy, Bhowali, I ainital vice
Sri Shiva Kant Dwivedi.

No. "39 IUHC/Admin.A/2011 Dated: March 10,2011
Sri Pradeep Kumar Mani, Addl. Civil Judge (J.D.), Khatima, Distt. Udham

Singh Nagar is transferred & posted as Civil Judge (J.D.), Vikasnagar, Dislt.
Dehraduil vice Sri Sudhir Kumar Singh.

No. yo IUHCI Admin.A/20 I I Dated: March 10,20 I I
Sri Arvind Nath Tripathi, Judicial Magistrate-I; Dehradun is transferred &

posted as Judicial Magistrate, Roorkee, Dislt. Hardwar vice Sri Mukesh Chandra
Arya. He is appointed in the said Court u/s II (2) of the Code of Criminal
Procedure, 1973.

No. \-\ i IUHC/Admin.A/2011 Dated: March 10,2011
Ms. Pratibha Tiwari, Judicial Magistrate, Udham Singh Nagar is

transferred & posted as Judicial Magistrate, Hardwar vice Sri Ambika Pant.
She is appointed in the said Court u/s II (2) of the Code of Criminal Procedure,
1973

No. t-l:? IUHC/ Admin.A/20 I I Dated: March 10,20 I I
:>ri Rajoo Kumar Srivastava, Civil Judge (J.D.), Ramnagar, Disll. Nainital is

transferred & posted as Civil .Judge (J.D.), Hardwar vice Ms. Reena Negi.
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No. q ~ /UHC/Admin.A/2011 Dated: March J 0, 20 II
::' ,·i l<uldeep Sharma, Ci vi I Judge (J.D.), Khati ma, Udham Singh Nagar is

transferred & posted as Civil Judge (J.D.), Ramnagar, Distl. Nainitai vice
Sri Rajoo Kumar Srivastava.

No. \J., Lf /UHCI Admin.A/20 I I Dated: March 10, 20 I I
Ms. Reena Negi, Civil Judge (J.D.), Hardwar is transferred & posted as

Judicial Magistrate, Udham Singh Nagar vice Ms. Pratibha Tiwari. She is
appointed in the said Courtu/s I 1(2) of the Code of Criminal Procedure, 1973.

No. '-\.'>- /UHC/Admin.AI2011 Dated: March 10,2011
Sri Chandramani Rai, Civil Judge (J.D.), Kashipur, Udham Singh Nagar is

transferred & posted as I" Addl. Civil Judge (J.D.), Hardwar vice Ms. Rajni
Shukla.

No. li(, /Ul-tC/Admin A1201 I Dated: March 10, 20 I I
Sri Ritesh Kumar Srivastava, Civil Judge (J.D.), Almora is transferred &

posted as Judicial Magistrate-I, Dehradun vice Sri Arvind Nath TI·ipathi He IS

appointed in the said Court u/s II (2) of the Code of Criminal Procedure, 1973.

No. ~ 7 /UHClAdmin.AI2011 Dated: March 10,2011
Sri Ashutosh Kumar Mishra, Civil Judge (J.D.), Tehri Garhwal is

transferred & posted as Civil Judge (J.D.), Khatima, DistL Udham Singh Nagar
vice Sri j, Iildeep Sharma.

No lib /UHClAdmin.AI2011 Dateel: March 10,2011
Sri Shiva Kant Dwivedi, Assrt. Director, Ultarakhand Judicial & Legal

Academy, Bhowali, Nainital is repatriated & posted as Civil Judge (.10),

Dehradun vice SmL Geeta Chauhan.

No lV, /UHC/Admin.A/2011 Dated: March 10,2011
Sn)! Geela Chauhan, Civil Juelge(J.D.), Dehradun is transferred & posted as

Civil Judge (J.D), Tanakpur, Distt. Champawat vice Ms. Meena Deopa.
(contel ....)



No. <:;0 /UHClAdmin.A/2011 Dated: March 10,2011
M~. Meena Deopa, Civil Judge (.1.0.), Tanakpur, Disll. Champawat is

transfer;',; i & posted as 1'1 Addl. Civil .ludge (.1.0.), Roorkee, Distt. Hardwar
vice Sri Dharmendra Kumar Singh.

No. ~J. /UHC/Admin.AI201 L Dated: March 10,2011
Ms. Rajni Shukla,)'1 Addl. Civil Judge (J.D.), Hardwar is transferred &

posted as Civil.Judge (JD.), Nainital vice Sri Vivek Srivastava.

No. S-} /UHC/Admin.A/2011 Dated: March 10,2011
Sri Vivek Srivastava, Civil Judge (.1.0.), Nainital is transferred & posted as

Civil Judge (J.D.), Narendra Nagar, Disll. Tehri Garhwal vice Smt. Manju Singh.

No. ,).? /UHC/Admin.A/20L I Dated: March 10,2011
Sri SLldhir Kumar Singh, Civil .Judge(J.D.), Vikasnagar, Distt. Dehradun is

transferred & posted as Civil Judge (J.D.), Almora vice Sri Ritesh Kumar
Srivasi;I··!;t.

No. ,f"V /UHClAdmin.A/2011 Dated: March 10,2011
Sri Udai Pralap Singh, .ludicial Magistrate, Kashipur, Distt. Udham Singh

Nagar is transferred & posted as Civil .Judge (J.D.), Tehri Garhwal vice
Sri Ashutosh Kumar Mishra.

o. /UHClAdmin.AI2011 Dated: March 10,2011
Sri Dharmendra Kumar Singh, 1'1Addl. Civil.Judge (JD.), Roorkee, Distt.

Hardwar is transferred & posted as Civil Judge (J.D.), Uttarkashi vice Sri Man
Mohan Singh.

No. S{; /UHC/Admin.A/2011 Dated: March 10,2011
Sri Sudhir Tomar, 1'1 Addl. Civil Judge (JD.), Udhalll Singh Nagar is

transf,:;:d & posted as Civil Judge (J.D.), Pauri Garhwal vice Sri Arun Vohra.
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No. ')':7 /UHClAdlllin.A/2011 Dated: March 10,2011
Sri Man Mohan Singh, Civil Judge (J.D.), Uttarkashi is transferred &

posted as I" Addl. Civil Judge (J.D.), Udhalll Singh Nagar vice Sri Sudhir TOlllar.

o. S-S /UHC/ Adlllin.A/20 II Dated: March 10,20 I I

Sri Mukesh Chandra Arya, Judicial Magistrate, Roorkee, Distt. Hardwar
shall b(' the 2"" Addl. Civil Judge (.J.D.), Roorkee, Distt. Hardwar vice SIlll.
Sangecl:1 R~lIli.

No. ·\9/UHC/Adlllin.i-\/2011 Dated: March 10,2011
SIlll. Manju Singh, Civil Judge (.I.D.), Narendra agar, Disll. Tehri

Garhwal is transferred & posted as Civil Judge (.I.D.), Gangolihal, Distl.
Pithoragarh in the vacant Court.

No (:(\ /UHC/Adlllin.A/2011 Dated: March 10,2011

Sri Raillesh Singh, Civil Judge (.J.D.), Haldwani, Distt. Nainital is
transferred & posted as Civil Judge (.J.D.), Gopeshwar, Distt. Chailloli vice

Sri Jayendra Singh.

No. 6/ /UHC/Adlllin.A/2011 Dated: March 10,2011
Sill!. Sangeeta Rani, 2"" Addl. Civil Judge (J.D.), Roorkee,Distl. Hardwar is

transfcn\d & posted as Civil Judge (.J.D.), Kashipur, Distl. Udhalll Singh Nagar
vice Sri Chandraillani Rai.

10. 62 /UHC/Adlllin.A/2011 Dated: March 10,2011
Sri Arun Vohra, Civil .ludge (.I.D.), Pauri Garhwal is transferred & posted as

Addl. Civil Judge (J.D.), Khatillla, Dislt. Udhalll Singh Nagar vice Sri Pradeep
KUIll:1r Mani.

No. .:) -?/UHClAdlllin.A/2011 Dated: March 10,2011

iVirs. Gajan Devi, I" Addl. Civil .ludge (.I.D.), Haldwani, Dislt. Nainital

shall be the Civil Judge (J.D.), Haldwani, Distl. Nainital vice Sri Raillesh Singh.
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No. 6<; IUHClAdlllin.A/2011
Sri Jayendra Singh, Civil

transferred & posted as I" AddL
Devi.

No. lore; IUJ-IC/Admin A/201 I

Dated: March 10,20 I I
Judge (J.D.), Gopeshwar, Distt. Chamoli is
Civil Judge (J.D.), Haldwani vice MI·s. Gajan

By Order of the COllI-!

Sd/-

(U.C.Dhyani)

Registrar General

Dated: March 10,2011.

Copy forwarded for information and necessary action to

I. Principal Secretary, Appointment, Government of Ullarakhand, Dehradun.
2. Principal Secretary, Legislative & Parliamen.tary Affairs, Government of

Uttaraki i~lnd,Dehradun.
3. Princip;,j Secretary (Law)-cum-L.R., Government of Uttarakhand, Dehradun.
4. Accountant Gencral (A & E), Uttarakhand, Oberoi Building, Majra, Dehradun.
5. Director Accounts & Entitlement Ullrakhand, 23, Laxmi Road, Dalanwala,

Dehradun.
6. District & Sessions Judge, Almora, Chamoii, Champawat, Dehradun, Hardwar,

Nainital, Pauri Garhwal: Pithoragarh, Tehri Garhwal, Udham Singh Nagar and
Uttarbs1li with the direction that the officer concerned be directed to hand over the
charg" or present posting in the forenoon of 01.04.2011 and proceed to take over
the charge of new assignment.

7. Director, Uttarakhand Judicial and Legal Academy, Bhowali, Distt. Nainit;:t1.
8. Registrar (Inspection), Registrar (Judicial), Additional Registrar and Registrar

(Protocol), High Court of Uttarakhand, NainitaL
9. P.P.S To Hon'ble the Chief Justice.
IO.P.S./P/\ to Hon'ble Judges of this Court with the request to place the Notification

for kind perusal of I-1on'bleJudges.
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